
Annexure-1

Name ofthe corporate debtor: ADYAMARICEMILL PRIVATE LIMITED: Date ofcommencement of liquidation: 25.02.2020:

List of stakeholders as on: 15.03.2021

List ofsecured financial creditors
(Amount in )

Y
IP Registration No. IBBI/IPA-002/

IP-N00626/2018-19/11898
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